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Tribune 

Former Prez Kovind to address NHRC’s 32nd foundation day 

https://www.tribuneindia.com/news/delhi/former-prez-kovind-to-address-nhrcs-32nd-

foundation-day/ 

Tribune News Service| New Delhi, Updated At : 03:32 AM Oct 15, 2025 IST 

The National Human Rights Commission (NHRC) will celebrate its 32nd foundation day 

with a ceremony at Vigyan Bhawan on October 16, where former President Ram Nath 

Kovind will attend as the chief guest and deliver the inaugural address.Established on 

October 12, 1993, the NHRC has played a pivotal role in promoting human rights, driving 

policy reforms, and strengthening transparent governance. Over the past 32 years, the 

Commission has handled more than 23.79 lakh cases, including 2,981 taken up suo motu, 

and recommended monetary relief exceeding ₹263 crore in nearly 8,924 cases of human 

rights violations. 

In the past year alone, from October 2024 to September 2025, the Commission registered 

73,849 complaints and initiated 108 suo motu cases, underscoring its continued vigilance 

in protecting citizens’ rights. 

The anniversary event will be presided over by NHRC Chairperson Justice (retd) V. 

Ramasubramanian, with Commission members Justice Bidyut Ranjan Sarangi, Vijaya 

Bharathi Sayani, Priyank Kanoongo, and Secretary General Bharat Lal also in 

attendance. 

As part of the celebrations, the NHRC will host a day-long national conference on *Human 

Rights of Prison Inmates*, bringing together representatives from the judiciary, Union 

ministries, state governments, academia, civil society, and human rights defenders to 

deliberate on issues concerning the welfare and dignity of prisoners. 

So far, the NHRC has issued 31 advisories addressing a wide range of concerns — from 

child sexual abuse material (CSAM), rights of widows, beggars, and informal workers, to 

mental health, transgender welfare, environmental protection, and ensuring the dignity of 

the dead. 

Among its major interventions, the Commission has also recommended amendments to 

97 discriminatory laws affecting persons with Hansen’s disease, reaffirming its role in 

promoting justice and equality. 

With three decades of advocacy and oversight, the NHRC continues to underscore the 

importance of fairness, transparency, and accountability in upholding the rights and 

dignity of every individual. 
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Hindustan Times 

Former president Kovind to be chief guest at NHRC's 32nd anniversary function 

https://www.hindustantimes.com/india-news/former-president-kovind-to-be-chief-guest-

at-nhrc-s-32nd-anniversary-function-101760436004255.html 

Updated on: Oct 14, 2025 3:30 PM IST 

PTI 

New Delhi, The National Human Rights Commission has handled over 23 lakh cases, 

including 2,981 through suo motu cognisance in the last 32 years, the rights panel said 

on Tuesday. 

Former president Kovind to be chief guest at NHRC's 32nd anniversary function 

Former president Ram Nath Kovind will be the chief guest at a function to be held at 

Vigyan Bhawan here on October 16 to mark the NHRC's 32nd anniversary. 

Found your dream destination? Lock in the lowest airfare now on SkyScanner Explore 

Now 

Since its inception on October 12, 1993, the NHRC has been advocating necessary policy 

reforms, people-centric governance and implementation and regular monitoring on the 

ground to ensure fairness, transparency and accountability in law enforcement, 

investigations and welfare schemes and programmes, the rights panel said. 

In the last 32 years, the Commission has handled 23,79,043 cases, including 2,981 cases 

of suo motu cognisance . It has recommended monetary relief of more than ₹263 crore 

in 8,924 cases to the victims of human rights violations. These cases include 73,849 

complaints and 108 suo motu registered during the last one year October 1, 2024, to 

September 30, 2025, it said in a statement. 

Former president Kovind will also deliver the inaugural address in the presence of NHRC 

Chairperson Justice V Ramasubramanian. NHRC members Justice Bidyut Ranjan 

Sarangi, Vijaya Bharathi Sayani and Priyank Kanoongo, and its Secretary General Bharat 

Lal and other senior officers of the Commission will also attend the ceremony. 

The foundation day celebration provides an opportunity to reflect upon the Commission's 

journey and renew its commitment to protect and promote human rights, officials said. 

The Commission will also organise a day-long national conference on 'Human Rights of 

Prison Inmates'. Various issues related to human rights and the well-being of prison 

inmates will be deliberated in different sessions. 

A range of stakeholders, including representatives from the relevant Union ministries and 

state governments, diplomats, academicians, researchers, legal luminaries, distinguished 

experts and members of civil society and human rights defenders, will participate in these 

sessions, it said. 
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The Commission has issued 31 advisories so far. These inter alia include on issues such 

as child sexual abuse material , rights of widows, people involved in begging, the Right 

to Food, Right to Health and mental health, rights of informal workers, upholding dignity 

of the dead, rights of truck drivers, environmental pollution and degradation, and ensuring 

welfare of transgender Persons. 

Some of the other important interventions of the Commission include recommending 

amendments to 97 laws that discriminate against persons with Hansen's disease, it said. 

This article was generated from an automated news agency feed without modifications to 

text. 
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ANI News 

Former President Ram Nath Kovind to grace NHRC's 32nd Foundation Day 

celebration as Chief Guest 

https://www.aninews.in/news/national/general-news/former-president-ram-nath-kovind-

to-grace-nhrcs-32nd-foundation-day-celebration-as-chief-guest20251014140320/ 

ANI | Updated: Oct 14, 2025 14:03 IST 

New Delhi [India], October 14 (ANI): Former President Ram Nath Kovind will grace the 

32nd Foundation Day of the National Human Rights Commission (NHRC) as the Chief 

Guest and deliver the inaugural address on October 16. 

The event will be attended by NHRC Chairperson Justice V. Ramasubramanian, 

Members Justice Bidyut Ranjan Sarangi, Vijaya Bharathi Sayani and Priyank Kanoongo, 

Secretary General Bharat Lal, and other senior officials. 

The Foundation Day celebration provides an opportunity to reflect on the Commission's 

32-year journey and renew its commitment to protect and promote human rights across 

the country. 

Following the inaugural ceremony, the Commission will organise a day-long National 

Conference on "Human Rights of Prison Inmates," where issues related to the welfare, 

dignity and rights of inmates will be deliberated upon. 

The conference will witness participation from representatives of Union and State 

Governments, diplomats, academicians, legal experts, researchers, civil society 

members and human rights defenders. 

Established on October 12, 1993, the NHRC has been instrumental in promoting fairness, 

accountability, and transparency in governance. In its 32 years of service, the 

Commission has handled more than 23.79 lakh cases, including 2,981 suo motu cases, 

and has recommended over Rs 263 crore as monetary relief to victims of human 

rights violations. 

According to the press statement issued, between October 2024 and September 2025 

alone, the Commission registered 73,849 complaints and 108 suo motu cases, conducted 

63 spot enquiries, disposed of 38,063 cases, and recommended more than Rs 9 crore in 

relief to victims. 

Its Open Hearings and Camp Sittings in Odisha and Telangana played a significant role 

in sensitising state officials and ensuring timely relief to victims while engaging with 

NGOs, media, and human rights defenders. 

Over the years, the NHRC has issued 31 advisories on various human rights issues, 

including child sexual abuse material (CSAM), rights of widows, right to health, rights of 

truck drivers, mental health, transgender welfare, and prevention of self-harm in prisons. 

It has also recommended amendments to 97 discriminatory laws affecting persons with 

Hansen's disease. Through its Special Rapporteurs and Special Monitors, the 

Commission regularly assesses human rights conditions in prisons, shelter homes and 

observation facilities, ensuring transparency and systemic improvements. 

The NHRC continues to work collaboratively with national and state institutions to 
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strengthen the human rights mechanism in India. It organised several national 

conferences over the past year on critical issues such as the rights of older persons, 

combating human trafficking in the digital era, mental wellbeing, and the rights of 

transgender persons. 

The Commission has also constituted 12 core groups of experts, NGOs, and government 

officials on various human rights themes such as climate change and human rights, 

children in conflict with law, and empowering ASHA workers. 

It has organised open house discussions on issues like ragging in educational institutions, 

digital privacy, rights of gig workers, and the rights of children from marginalised 

communities. In its research and training initiatives, the NHRC approved 10 research 

studies on bonded labour, rights of SC/ST communities, Panchayati Raj institutions, 

Ashram schools in tribal areas, and rights of domestic workers. It is also working with All 

India Services academies to develop training modules for young officers to build human 

rights sensitivity at the foundational level. Over the past year, the Commission organised 

33 collaborative workshops, four moot court competitions, and six online short-term 

internships (OSTIs), helping hundreds of students become human rights ambassadors. 

The NHRC's international engagement has also strengthened through participation in 

global forums such as the Asia Pacific Forum, Global Alliance of National Human Rights 

Institutions (GANHRI), and the UN Human Rights Council. In collaboration with the 

Ministry of External Affairs under the ITEC initiative, it organised four capacity-building 

programmes for 78 senior officials from 23 countries, promoting South-South cooperation 

and experience sharing among national human rights institutions. The Commission also 

promotes public engagement through human rights photography and short film 

competitions, which received a record 303 entries last year. It continues to publish 

insightful research-based reports and journals such as Manav Adhikar: Nai Dishayein and 

Transgender Persons: Revamping Spaces, Reclaiming Voices. 

Further strengthening its outreach, the NHRC has linked its HRCNet Portal with state 

authorities and human rights commissions, enabling citizens to file complaints and track 

their status online. As the Commission completes 32 years of steadfast service, it remains 

deeply committed to upholding the dignity, equality, and rights of every individual, 

especially the most vulnerable. The Foundation Day celebration symbolises not just a 

milestone in its journey but also a reaffirmation of its enduring mission to promote and 

protect human rights for all. (ANI) 
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Press Trust of India 

Former president Kovind to be chief guest at NHRC’s 32nd anniversary function 

https://www.ptinews.com/story/national/former-president-kovind-to-be-chief-guest-at-

nhrcs-32nd-anniversary-function/3005711 

NEW DELHI: (Oct 14) The National Human Rights Commission has handled over 23 lakh 

cases, including 2,981 through suo motu cognisance in the last 32 years, the rights panel 

said on Tuesday. 

Former president Ram Nath Kovind will be the chief guest at a function to be held at 

Vigyan Bhawan here on October 16 to mark the NHRC's 32nd anniversary. 

Since its inception on October 12, 1993, the NHRC has been advocating necessary policy 

reforms, people-centric governance and implementation and regular monitoring on the 

ground to ensure fairness, transparency and accountability in law enforcement, 

investigations and welfare schemes and programmes, the rights panel said. 
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The Week 

Former president Kovind to be chief guest at NHRC’s 32nd anniversary function 

https://www.theweek.in/wire-updates/national/2025/10/14/des18-nhrc-anniversary-

kovind.html 

 PTI Updated: October 14, 2025 15:34 IST 

New Delhi, Oct 14 (PTI) The National Human Rights Commission has handled over 23 

lakh cases, including 2,981 through suo motu cognisance in the last 32 years, the rights 

panel said on Tuesday. 

     Former president Ram Nath Kovind will be the chief guest at a function to be held at 

Vigyan Bhawan here on October 16 to mark the NHRC's 32nd anniversary. 

     Since its inception on October 12, 1993, the NHRC has been advocating necessary 

policy reforms, people-centric governance and implementation and regular monitoring on 

the ground to ensure fairness, transparency and accountability in law enforcement, 

investigations and welfare schemes and programmes, the rights panel said. 

     In the last 32 years, the Commission has handled 23,79,043 cases, including 2,981 

cases of suo motu cognisance (taken up on its own). It has recommended monetary relief 

of more than Rs 263 crore in 8,924 cases to the victims of human rights violations. These 

cases include 73,849 complaints and 108 suo motu registered during the last one year -

- October 1, 2024, to September 30, 2025, it said in a statement. 

     Former president Kovind will also deliver the inaugural address in the presence of 

NHRC Chairperson Justice (retd) V Ramasubramanian. NHRC members Justice Bidyut 

Ranjan Sarangi, Vijaya Bharathi Sayani and Priyank Kanoongo, and its Secretary 

General Bharat Lal and other senior officers of the Commission will also attend the 

ceremony. 

     The foundation day celebration provides an opportunity to reflect upon the 

Commission's journey and renew its commitment to protect and promote human rights, 

officials said. 

     The Commission will also organise a day-long national conference on 'Human Rights 

of Prison Inmates'. Various issues related to human rights and the well-being of prison 

inmates will be deliberated in different sessions. 

     A range of stakeholders, including representatives from the relevant Union ministries 

and state governments, diplomats, academicians, researchers, legal luminaries, 

distinguished experts and members of civil society and human rights defenders, will 

participate in these sessions, it said. 

     The Commission has issued 31 advisories so far. These inter alia include on issues 

such as child sexual abuse material (CSAM), rights of widows, people involved in 

begging, the Right to Food, Right to Health and mental health, rights of informal workers, 

upholding dignity of the dead, rights of truck drivers, environmental pollution and 

degradation, and ensuring welfare of transgender Persons. 
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     Some of the other important interventions of the Commission include recommending 

amendments to 97 laws that discriminate against persons with Hansen's disease, it said. 

(This story has not been edited by THE WEEK and is auto-generated from PTI) 
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The News Mill 

Former President Ram Nath Kovind to grace NHRC’s 32nd Foundation Day 

celebration as Chief Guest 

https://thenewsmill.com/2025/10/former-president-ram-nath-kovind-to-grace-nhrcs-

32nd-foundation-day-celebration-as-chief-guest/ 

Written By: ANI | Published on: Oct 14, 2025 

Former President Ram Nath Kovind will grace the 32nd Foundation Day of the National 

Human Rights Commission (NHRC) as the Chief Guest and deliver the inaugural address 

on October 16. 

The event will be attended by NHRC Chairperson Justice V. Ramasubramanian, 

Members Justice Bidyut Ranjan Sarangi, Vijaya Bharathi Sayani and Priyank Kanoongo, 

Secretary General Bharat Lal, and other senior officials. 

The Foundation Day celebration provides an opportunity to reflect on the Commission’s 

32-year journey and renew its commitment to protect and promote human rights across 

the country. 

Following the inaugural ceremony, the Commission will organise a day-long National 

Conference on “Human Rights of Prison Inmates,” where issues related to the welfare, 

dignity and rights of inmates will be deliberated upon. 

The conference will witness participation from representatives of Union and State 

Governments, diplomats, academicians, legal experts, researchers, civil society 

members and human rights defenders. 

Established on October 12, 1993, the NHRC has been instrumental in promoting fairness, 

accountability, and transparency in governance. In its 32 years of service, the 

Commission has handled more than 23.79 lakh cases, including 2,981 suo motu cases, 

and has recommended over Rs 263 crore as monetary relief to victims of human rights 

violations. 

According to the press statement issued, between October 2024 and September 2025 

alone, the Commission registered 73,849 complaints and 108 suo motu cases, conducted 

63 spot enquiries, disposed of 38,063 cases, and recommended more than Rs 9 crore in 

relief to victims. 

Its Open Hearings and Camp Sittings in Odisha and Telangana played a significant role 

in sensitising state officials and ensuring timely relief to victims while engaging with 

NGOs, media, and human rights defenders. 

Over the years, the NHRC has issued 31 advisories on various human rights issues, 

including child sexual abuse material (CSAM), rights of widows, right to health, rights of 

truck drivers, mental health, transgender welfare, and prevention of self-harm in prisons. 

It has also recommended amendments to 97 discriminatory laws affecting persons with 

Hansen’s disease. Through its Special Rapporteurs and Special Monitors, the 

Commission regularly assesses human rights conditions in prisons, shelter homes and 

observation facilities, ensuring transparency and systemic improvements. 

The NHRC continues to work collaboratively with national and state institutions to 
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strengthen the human rights mechanism in India. It organised several national 

conferences over the past year on critical issues such as the rights of older persons, 

combating human trafficking in the digital era, mental wellbeing, and the rights of 

transgender persons. 

The Commission has also constituted 12 core groups of experts, NGOs, and government 

officials on various human rights themes such as climate change and human rights, 

children in conflict with law, and empowering ASHA workers. 

It has organised open house discussions on issues like ragging in educational institutions, 

digital privacy, rights of gig workers, and the rights of children from marginalised 

communities. In its research and training initiatives, the NHRC approved 10 research 

studies on bonded labour, rights of SC/ST communities, Panchayati Raj institutions, 

Ashram schools in tribal areas, and rights of domestic workers. It is also working with All 

India Services academies to develop training modules for young officers to build human 

rights sensitivity at the foundational level. Over the past year, the Commission organised 

33 collaborative workshops, four moot court competitions, and six online short-term 

internships (OSTIs), helping hundreds of students become human rights ambassadors. 

The NHRC’s international engagement has also strengthened through participation in 

global forums such as the Asia Pacific Forum, Global Alliance of National Human Rights 

Institutions (GANHRI), and the UN Human Rights Council. In collaboration with the 

Ministry of External Affairs under the ITEC initiative, it organised four capacity-building 

programmes for 78 senior officials from 23 countries, promoting South-South cooperation 

and experience sharing among national human rights institutions. The Commission also 

promotes public engagement through human rights photography and short film 

competitions, which received a record 303 entries last year. It continues to publish 

insightful research-based reports and journals such as Manav Adhikar: Nai Dishayein and 

Transgender Persons: Revamping Spaces, Reclaiming Voices. 

Further strengthening its outreach, the NHRC has linked its HRCNet Portal with state 

authorities and human rights commissions, enabling citizens to file complaints and track 

their status online. As the Commission completes 32 years of steadfast service, it remains 

deeply committed to upholding the dignity, equality, and rights of every individual, 

especially the most vulnerable. The Foundation Day celebration symbolises not just a 

milestone in its journey but also a reaffirmation of its enduring mission to promote and 

protect human rights for all 
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Orissa Diary 

The Former President of India, Ram Nath Kovind to be the Chief Guest on the 32nd 

Foundation Day of the National Human Rights 

https://orissadiary.com/the-former-president-of-india-ram-nath-kovind-to-be-the-chief-

guest-on-the-32nd-foundation-day-of-the-national-human-rights-commission-india/ 

Commission, India, By:Odisha Diary Bureau 

Date: October 14, 2025 

The National Human Rights Commission (NHRC), India is organising a function to 

celebrate its 32nd Foundation Day at Vigyan Bhawan on 16th October, 2025. On the 

occasion, the Chief Guest, the Former President of India, Shri Ram Nath Kovind will be 

the Chief Guest and deliver the inaugural address in the presence of NHRC, India 

Chairperson, Justice Shri V. Ramasubramanian, Members, Justice (Dr) Bidyut Ranjan 

Sarangi, Smt Vijaya Bharathi Sayani and Shri Priyank Kanoongo, Secretary General, Shri 

Bharat Lal and other senior officers of the Commission. The Foundation Day celebration 

provides an opportunity to reflect upon the Commission’s journey and renew its 

commitment to protect and promote human rights. 

The Commission will be also organising a day-long National Conference on the ‘Human 

Rights of Prison Inmates.’ Various issues related to human rights and well-being of prison 

inmates will be deliberated in different sessions. A range of stakeholders including 

representatives from the relevant Union ministries, state governments, diplomats, 

academicians, researchers, legal luminaries, distinguished experts and members of civil 

society and human rights defenders will participate in these sessions. 

During the 32-year journey since its inception on 12th October, 1993, the NHRC has been 

advocating for necessary policy reforms, people-centric governance and implementation 

and regular monitoring on the ground to ensure fairness, transparency and accountability 

in law enforcement, investigations and welfare schemes/ programmes. It promotes police 

accountability, prison reforms and protection of the rights of the accused and victims 

through research, policy advocacy and public awareness. It continues to collaborate with 

central and state governments, parastatal organisations, academic institutions, NGOs 

and human rights defenders to protect and promote human rights of all segments of 

society, particularly the most vulnerable. 

The Commission has issued 31 Advisories, so far. These inter alia include Child Sexual 

Abuse Material (CSAM), Rights of the Widows, people involved in begging, the Right to 

Food, Right to Health and Mental Health, Rights of the Informal Workers, Upholding the 

Dignity of the Dead, Rights of Truck Drivers, Environmental Pollution and Degradation, 

Advisory for ensuring the welfare of Transgender Persons, Advisory to mitigate Deliberate 

Self Harm and suicide attempts by prisoners and Advisory to Prevent, Minimise and 

Mitigate Ocular Trauma. Some of the other important interventions of the Commission 

ORISSADIARY, Online, 15.10.2025
Page No. 0, Size:(0)cms X (0)cms.

https://orissadiary.com/the-former-president-of-india-ram-nath-kovind-to-be-the-chief-guest-on-the-32nd-foundation-day-of-the-national-human-rights-commission-india/
https://orissadiary.com/the-former-president-of-india-ram-nath-kovind-to-be-the-chief-guest-on-the-32nd-foundation-day-of-the-national-human-rights-commission-india/


include recommending amendments to 97 laws that discriminate against persons with 

Hansen’s disease. 

In the last 32 years, the Commission has handled 23,79,043 (23 lakh 79 thousand and 

43) cases including 2,981 cases of suo motu cognizance. It has recommended monetary 

relief of more than Rs 263 crore in 8,924 cases to the victims of human rights violations. 

These cases include 73,849 complaints and 108 suo motu registered during the last one 

year w.e.f. 1st October, 2024 to 30th September, 2025. During this period, the 

Commission conducted 63 spot enquiries; disposed of 38,063 cases and recommended 

more than Rs 9 crore as monetary relief in 210 cases to the victims of human rights 

violations. These include cases disposed of and relief recommended on the spot in its 

two ‘Open Hearings and Camp Sittings’ organised in Odisha and Telangana respectively. 

The Camp Sittings served as a platform to sensitise senior state government officials on 

the importance of timely submission of reports to the Commission for ensuring 

expeditious relief to victims. They also facilitated interaction with local NGOs, human 

rights defenders and media personnel. 

The Special Rapporteurs and Special Monitors mechanism of the Commission helps it 

assess human rights conditions across various regions of the country. They conduct visits 

to shelter homes, prisons, observation homes and similar institutions, compiling reports 

for the Commission that detail their observations and suggestions for future action. 

As part of its continued effort to strengthen the human rights mechanism in the country 

through collaborative efforts, the Commission organised a Statutory Full Commission 

Meeting of 07 deemed members of the NHRC including six National Commissions and 

the Chief Commissioner for Persons with Disabilities. It also organised a Conference of 

State Human Rights Commissions along with Special Rapporteurs and Special Monitors 

last year. 

In the last one year, the Commission organised four National Conferences including 

‘Rights of Older Persons’, ‘Combating Human Trafficking in the Digital Era’, ‘Mental 

Wellbeing: Navigating Stress from Classroom to Workplace’ and ‘Rights of Transgender 

Persons: Revamping Spaces, Reclaiming Voices.’ 

The NHRC, India has constituted 12 core groups of experts, NGOs and senior 

government functionaries on various thematic issues related to human rights to help 

formulate mechanisms to evaluate the schemes initiated by the Government and make 

recommendations for improvements. Three core group meetings have been organised 

over the past year. These were on ‘Climate Change and Human Rights’, ‘Human Rights 

of Children in Conflict with the Law’ and ‘Empowering ASHAs: Securing the Right to Work 

With Dignity.’ 

Further, four ‘Open House Discussions’ were held on ‘Re-examining Ragging in Higher 

Educational Institutions: Creating Safer Campuses through Awareness, Accountability 

and Action’, ‘Ensuring Privacy and Human Rights in the Digital Era: A Focus on Corporate 
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Digital Responsibility’, ‘Rights of Gig Workers’ and ‘Rights of Children of Sex Workers and 

Children from the Marginalised Communities.’ 

The Commission is actively promoting research on diverse aspects of human rights. In 

the last one year, ten research studies were approved as completed. These studies 

covered a range of topics including bonded labour, Panchayati Raj Institutions, the rights 

of SC/ ST communities, promotion of human rights in rural local self-governance, 

functioning of Ashram Schools particularly in tribal areas along the interstate borders of 

Central India and the rights of domestic workers, among others. 

As part of the capacity building efforts, the Commission is partnering with various national 

academies of All India Services (AIS) in developing customised training 

modules. Through such initiatives, the Commission sensitises the young officers at a 

cutting-edge level about human rights and its various dimensions. Thus, the NHRC is 

strengthening human rights awareness and sensitivity among the officers in their initial 

phase of service for a lasting impact. 

The NHRC has also collaborated with various institutions to conduct human rights 

awareness programmes. During the last one year, it organised 33 collaborative 

workshops and 04 moot court competitions with financial support of over Rs 66 lakh to 

various institutions. Additionally, the Commission also organised its on-site winter and 

summer internships and 06 Online Short Term Internships (OSTIs). 

The OSTIs have trained hundreds of university-level students from far-flung areas 

remotely to become human rights ambassadors. The Commission also encourages 

exposure visits by college students and faculty to its premises, providing them with 

firsthand insight into its role in promoting and protecting human rights. Last year, 55 

institutions participated in such visits. Besides, the Commission, as part of its annual 

calendar of activities for human rights sensitisation of security personnel, organised 

annual debate competitions for Central Armed Police Forces and State Police 

organisations. The NHRC, India has also been playing an active role at international 

human rights forums including the Asia Pacific Forum of National Human Rights 

Institutions, Global Alliance of National Human Rights Institutions (GANHRI) and UN 

Human Rights Council, among others, through the participation of its Chairperson, 

Members and senior officers. 

The Commission is working tirelessly to build human rights capacities internationally. It 

has received an overwhelming positive response to its ITEC capacity building and 

experience-sharing programmes to strengthen National Human Rights Institutions 

(NHRIs) of the Global South in partnership with the Ministry of External Affairs. 

So far, the Commission has organised four capacity building programmes including two 

during the last one year with the participation of 78 senior functionaries of the NHRIs of 

23 countries across Africa, East Asia, Central Asia, South America and the Pacific. The 

programme underscores NHRC, India’s commitment to fostering global dialogue on 

human rights, advancing South-South cooperation and promoting rights-based 
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governance. The success of the programme reflected in the participants mooting the idea 

of forming an alliance of the Global South Human Rights Institutions, as ‘one size fits all’ 

approach cannot be the solution for all the countries to address human rights issues, 

given their different socio-economic, cultural and political realities. 

The Commission’s effort to directly engage with civil society in promoting and protecting 

human rights, through its events like human rights photography and short film 

competitions, has also been receiving a tremendous response. Its short film competition 

on human rights received a record 303 entries from across the country last year in various 

Indian languages with subtitles in English on different aspects of human rights. 

The Commission has also been expanding human rights awareness through its various 

publications apart from the monthly Newsletters. Last year, it released four new 

publications including collections of research-based articles on various thematic issues in 

its annual ‘Journal’ in English and ‘Manav Adhikar: Nai Dishayein’ in Hindi and ‘Advisories 

issued by NHRC to Protect Human Rights.’ It also published a report titled ‘Transgender 

Persons: Revamping Spaces, Reclaiming Voices – Insights from Garima Greh Shelters 

and Beyond.’ 

Several initiatives have been taken to expand its outreach including linking its HRCNet 

Portal with all the State authorities and the majority of State Human Rights Commissions. 

Any person can file online complaints directly and can track the real-time status of their 

complaint on the Commission’s portal. 
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Ommcomm 

Former President Kovind To Launch NHRC’s 32nd Foundation Day Event On Oct 

16 

https://ommcomnews.com/india-news/former-president-kovind-to-launch-nhrcs-32nd-

foundation-day-event-on-oct-16/ 

 by OMMCOM NEWS |  October 14, 2025  in Nation 

New Delhi: Former President Ram Nath Kovind will lead discussions on human rights, 

with special focus on prison inmates, while inaugurating the NHRC’s 32nd Foundation 

Day celebration on October 16, an official said on Tuesday. 

Kovind will deliver the inaugural address at the event in the presence of National Human 

Rights Commission Chairperson Justice V. Ramasubramanian and Members Justice (Dr) 

Bidyut Ranjan Sarangi, Vijaya Bharathi Sayani and Priyank Kanoongo. 

The Commission will also be organising a day-long National Conference on the ‘Human 

Rights of Prison Inmates.’ Various issues related to human rights and the well-being of 

prison inmates will be deliberated in different sessions, said the official in a statement. 

NHRC Secretary General Bharat Lal and other senior officers of the Commission will also 

join the Foundation Day celebration, using the opportunity to reflect upon the 

Commission’s journey and renew its commitment to protect and promote human rights. 

A range of stakeholders, including representatives from the relevant Union ministries, 

state governments, diplomats, academicians, researchers, legal luminaries, distinguished 

experts and members of civil society and human rights defenders, will participate in these 

sessions, said the official statement. 

During the 32-year journey since its inception on October 12, 1993, the NHRC has been 

advocating for necessary policy reforms, people-centric governance and implementation 

and regular monitoring on the ground to ensure fairness, transparency and accountability 

in law enforcement, investigations and welfare schemes/ programmes. 

In the last 32 years, the Commission has handled 23.79 lakh cases, including 2,981 cases 

of suo motu cognisance. It has recommended monetary relief of more than Rs 263 crore 

in 8,924 cases to the victims of human rights violations. 

The Commission has issued 31 Advisories so far. These inter alia include Child Sexual 

Abuse Material (CSAM), Rights of the Widows, people involved in begging, the Right to 

Food, Right to Health and Mental Health, Rights of the Informal Workers, Upholding the 

Dignity of the Dead, Rights of Truck Drivers, Environmental Pollution and Degradation, 

Advisory for ensuring the welfare of Transgender Persons, Advisory to mitigate Deliberate 

Self Harm and suicide attempts by prisoners and Advisory to Prevent, Minimise and 

Mitigate Ocular Trauma. 
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The statement said that the NHRC promotes police accountability, prison reforms and 

protection of the rights of the accused and victims through research, policy advocacy and 

public awareness. 

It continues to collaborate with central and state governments, parastatal organisations, 

academic institutions, NGOs and human rights defenders to protect and promote human 

rights of all segments of society, particularly the most vulnerable. 

Some of the other important interventions in the past three decades by the Commission 

include recommending amendments to 97 laws that discriminate against persons with 

Hansen’s disease. 

Between October 1, 2024, to September 30, 2025, the Commission handled 73,849 

complaints and 108 suo motu registered cases. 

The Commission conducted 63 spot enquiries; disposed of 38,063 cases and 

recommended more than Rs 9 crore as monetary relief in 210 cases to the victims of 

human rights violations, said the statement. 

These include cases disposed of and relief recommended on the spot in its two ‘Open 

Hearings and Camp Sittings’ organised in Odisha and Telangana, respectively. 

The Camp Sittings served as a platform to sensitise senior state government officials on 

the importance of timely submission of reports to the Commission for ensuring 

expeditious relief to victims. They also facilitated interaction with local NGOs, human 

rights defenders and media personnel, said the statement. 

(IANS) 
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India Education Diary 

The Former President of India, Ram Nath Kovind to be the Chief Guest on the 32nd 

Foundation Day of the National Human Rights Commission, India 

https://indiaeducationdiary.in/the-former-president-of-india-ram-nath-kovind-to-be-the-

chief-guest-on-the-32nd-foundation-day-of-the-national-human-rights-commission-india/ 

By iednewsdesk | October 14, 2025 

The National Human Rights Commission (NHRC), India is organising a function to 

celebrate its 32nd Foundation Day at Vigyan Bhawan on 16th October, 2025. On the 

occasion, the Chief Guest, the Former President of India, Shri Ram Nath Kovind will be 

the Chief Guest and deliver the inaugural address in the presence of NHRC, India 

Chairperson, Justice Shri V. Ramasubramanian, Members, Justice (Dr) Bidyut Ranjan 

Sarangi, Smt Vijaya Bharathi Sayani and Shri Priyank Kanoongo, Secretary General, Shri 

Bharat Lal and other senior officers of the Commission. The Foundation Day celebration 

provides an opportunity to reflect upon the Commission’s journey and renew its 

commitment to protect and promote human rights. 

The Commission will be also organising a day-long National Conference on the ‘Human 

Rights of Prison Inmates.’ Various issues related to human rights and well-being of prison 

inmates will be deliberated in different sessions. A range of stakeholders including 

representatives from the relevant Union ministries, state governments, diplomats, 

academicians, researchers, legal luminaries, distinguished experts and members of civil 

society and human rights defenders will participate in these sessions. 

During the 32-year journey since its inception on 12th October, 1993, the NHRC has been 

advocating for necessary policy reforms, people-centric governance and implementation 

and regular monitoring on the ground to ensure fairness, transparency and accountability 

in law enforcement, investigations and welfare schemes/ programmes. It promotes police 

accountability, prison reforms and protection of the rights of the accused and victims 

through research, policy advocacy and public awareness. It continues to collaborate with 

central and state governments, parastatal organisations, academic institutions, NGOs 

and human rights defenders to protect and promote human rights of all segments of 

society, particularly the most vulnerable. 

The Commission has issued 31 Advisories, so far. These inter alia include Child Sexual 

Abuse Material (CSAM), Rights of the Widows, people involved in begging, the Right to 

Food, Right to Health and Mental Health, Rights of the Informal Workers, Upholding the 

Dignity of the Dead, Rights of Truck Drivers, Environmental Pollution and Degradation, 

Advisory for ensuring the welfare of Transgender Persons, Advisory to mitigate Deliberate 

Self Harm and suicide attempts by prisoners and Advisory to Prevent, Minimise and 

Mitigate Ocular Trauma. Some of the other important interventions of the Commission 

include recommending amendments to 97 laws that discriminate against persons with 

Hansen’s disease. 
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In the last 32 years, the Commission has handled 23,79,043 (23 lakh 79 thousand and 

43) cases including 2,981 cases of suo motu cognizance. It has recommended monetary 

relief of more than Rs 263 crore in 8,924 cases to the victims of human rights violations. 

These cases include 73,849 complaints and 108 suo motu registered during the last one 

year w.e.f. 1st October, 2024 to 30th September, 2025. During this period, the 

Commission conducted 63 spot enquiries; disposed of 38,063 cases and recommended 

more than Rs 9 crore as monetary relief in 210 cases to the victims of human rights 

violations. These include cases disposed of and relief recommended on the spot in its 

two ‘Open Hearings and Camp Sittings’ organised in Odisha and Telangana respectively. 

The Camp Sittings served as a platform to sensitise senior state government officials on 

the importance of timely submission of reports to the Commission for ensuring 

expeditious relief to victims. They also facilitated interaction with local NGOs, human 

rights defenders and media personnel. 

The Special Rapporteurs and Special Monitors mechanism of the Commission helps it 

assess human rights conditions across various regions of the country. They conduct visits 

to shelter homes, prisons, observation homes and similar institutions, compiling reports 

for the Commission that detail their observations and suggestions for future action. 

As part of its continued effort to strengthen the human rights mechanism in the country 

through collaborative efforts, the Commission organised a Statutory Full Commission 

Meeting of 07 deemed members of the NHRC including six National Commissions and 

the Chief Commissioner for Persons with Disabilities. It also organised a Conference of 

State Human Rights Commissions along with Special Rapporteurs and Special Monitors 

last year. 

In the last one year, the Commission organised four National Conferences including 

‘Rights of Older Persons’, ‘Combating Human Trafficking in the Digital Era’, ‘Mental 

Wellbeing: Navigating Stress from Classroom to Workplace’ and ‘Rights of Transgender 

Persons: Revamping Spaces, Reclaiming Voices.’ 

The NHRC, India has constituted 12 core groups of experts, NGOs and senior 

government functionaries on various thematic issues related to human rights to help 

formulate mechanisms to evaluate the schemes initiated by the Government and make 

recommendations for improvements. Three core group meetings have been organised 

over the past year. These were on ‘Climate Change and Human Rights’, ‘Human Rights 

of Children in Conflict with the Law’ and ‘Empowering ASHAs: Securing the Right to Work 

With Dignity.’ 

Further, four ‘Open House Discussions’ were held on ‘Re-examining Ragging in Higher 

Educational Institutions: Creating Safer Campuses through Awareness, Accountability 

and Action’, ‘Ensuring Privacy and Human Rights in the Digital Era: A Focus on Corporate 

Digital Responsibility’, ‘Rights of Gig Workers’ and ‘Rights of Children of Sex Workers and 

Children from the Marginalised Communities.’ 
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The Commission is actively promoting research on diverse aspects of human rights. In 

the last one year, ten research studies were approved as completed. These studies 

covered a range of topics including bonded labour, Panchayati Raj Institutions, the rights 

of SC/ ST communities, promotion of human rights in rural local self-governance, 

functioning of Ashram Schools particularly in tribal areas along the interstate borders of 

Central India and the rights of domestic workers, among others. 

As part of the capacity building efforts, the Commission is partnering with various national 

academies of All India Services (AIS) in developing customised training 

modules. Through such initiatives, the Commission sensitises the young officers at a 

cutting-edge level about human rights and its various dimensions. Thus, the NHRC is 

strengthening human rights awareness and sensitivity among the officers in their initial 

phase of service for a lasting impact. 

The NHRC has also collaborated with various institutions to conduct human rights 

awareness programmes. During the last one year, it organised 33 collaborative 

workshops and 04 moot court competitions with financial support of over Rs 66 lakh to 

various institutions. Additionally, the Commission also organised its on-site winter and 

summer internships and 06 Online Short Term Internships (OSTIs). 

The OSTIs have trained hundreds of university-level students from far-flung areas 

remotely to become human rights ambassadors. The Commission also encourages 

exposure visits by college students and faculty to its premises, providing them with 

firsthand insight into its role in promoting and protecting human rights. Last year, 55 

institutions participated in such visits. Besides, the Commission, as part of its annual 

calendar of activities for human rights sensitisation of security personnel, organised 

annual debate competitions for Central Armed Police Forces and State Police 

organisations. The NHRC, India has also been playing an active role at international 

human rights forums including the Asia Pacific Forum of National Human Rights 

Institutions, Global Alliance of National Human Rights Institutions (GANHRI) and UN 

Human Rights Council, among others, through the participation of its Chairperson, 

Members and senior officers. 

The Commission is working tirelessly to build human rights capacities internationally. It 

has received an overwhelming positive response to its ITEC capacity building and 

experience-sharing programmes to strengthen National Human Rights Institutions 

(NHRIs) of the Global South in partnership with the Ministry of External Affairs. 

So far, the Commission has organised four capacity building programmes including two 

during the last one year with the participation of 78 senior functionaries of the NHRIs of 

23 countries across Africa, East Asia, Central Asia, South America and the Pacific. The 

programme underscores NHRC, India’s commitment to fostering global dialogue on 

human rights, advancing South-South cooperation and promoting rights-based 

governance. The success of the programme reflected in the participants mooting the idea 

of forming an alliance of the Global South Human Rights Institutions, as ‘one size fits all’ 
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approach cannot be the solution for all the countries to address human rights issues, 

given their different socio-economic, cultural and political realities. 

The Commission’s effort to directly engage with civil society in promoting and protecting 

human rights, through its events like human rights photography and short film 

competitions, has also been receiving a tremendous response. Its short film competition 

on human rights received a record 303 entries from across the country last year in various 

Indian languages with subtitles in English on different aspects of human rights. 

The Commission has also been expanding human rights awareness through its various 

publications apart from the monthly Newsletters. Last year, it released four new 

publications including collections of research-based articles on various thematic issues in 

its annual ‘Journal’ in English and ‘Manav Adhikar: Nai Dishayein’ in Hindi and ‘Advisories 

issued by NHRC to Protect Human Rights.’ It also published a report titled ‘Transgender 

Persons: Revamping Spaces, Reclaiming Voices – Insights from Garima Greh Shelters 

and Beyond.’ 

Several initiatives have been taken to expand its outreach including linking its HRCNet 

Portal with all the State authorities and the majority of State Human Rights Commissions. 

Any person can file online complaints directly and can track the real-time status of their 

complaint on the Commission’s portal. 
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Lokmat Times 

Former President Kovind to launch NHRC’s 32nd Foundation Day event on Oct 16 

By IANS | Updated: October 14, 2025 16:10 IST 

https://www.lokmattimes.com/national/former-president-kovind-to-launch-nhrcs-32nd-

foundation-day-event-on-oct-16/amp/ 

New Delhi, Oct 14 Former President Ram Nath Kovind will lead discussions on human 

rights, with special focus on prison inmates, while inaugurating the NHRC’s 32nd 

Foundation Day celebration on October 16, an official said on Tuesday. 

Kovind will deliver the inaugural address at the event in the presence of National Human 

Rights Commission Chairperson Justice V. Ramasubramanian and Members Justice (Dr) 

Bidyut Ranjan Sarangi, Vijaya Bharathi Sayani and Priyank Kanoongo. 

The Commission will also be organising a day-long National Conference on the ‘Human 

Rights of Prison Inmates.’ Various issues related to human rights and the well-being of 

prison inmates will be deliberated in different sessions, said the official in a statement. 

NHRC Secretary General Bharat Lal and other senior officers of the Commission will also 

join the Foundation Day celebration, using the opportunity to reflect upon the 

Commission’s journey and renew its commitment to protect and promote human rights. 

A range of stakeholders, including representatives from the relevant Union ministries, 

state governments, diplomats, academicians, researchers, legal luminaries, distinguished 

experts and members of civil society and human rights defenders, will participate in these 

sessions, said the official statement. 

During the 32-year journey since its inception on October 12, 1993, the NHRC has been 

advocating for necessary policy reforms, people-centric governance and implementation 

and regular monitoring on the ground to ensure fairness, transparency and accountability 

in law enforcement, investigations and welfare schemes/ programmes. 

In the last 32 years, the Commission has handled 23.79 lakh cases, including 2,981 cases 

of suo motu cognisance. It has recommended monetary relief of more than Rs 263 crore 

in 8,924 cases to the victims of human rights violations. 

The Commission has issued 31 Advisories so far. These inter alia include Child Sexual 

Abuse Material (CSAM), Rights of the Widows, people involved in begging, the Right to 

Food, Right to Health and Mental Health, Rights of the Informal Workers, Upholding the 

Dignity of the Dead, Rights of Truck Drivers, Environmental Pollution and Degradation, 

Advisory for ensuring the welfare of Transgender Persons, Advisory to mitigate Deliberate 

Self Harm and suicide attempts by prisoners and Advisory to Prevent, Minimise and 

Mitigate Ocular Trauma. 
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The statement said that the NHRC promotes police accountability, prison reforms and 

protection of the rights of the accused and victims through research, policy advocacy and 

public awareness. 

It continues to collaborate with central and state governments, parastatal organisations, 

academic institutions, NGOs and human rights defenders to protect and promote human 

rights of all segments of society, particularly the most vulnerable. 

Some of the other important interventions in the past three decades by the Commission 

include recommending amendments to 97 laws that discriminate against persons with 

Hansen's disease. 

Between October 1, 2024, to September 30, 2025, the Commission handled 73,849 

complaints and 108 suo motu registered cases. 

The Commission conducted 63 spot enquiries; disposed of 38,063 cases and 

recommended more than Rs 9 crore as monetary relief in 210 cases to the victims of 

human rights violations, said the statement. 

These include cases disposed of and relief recommended on the spot in its two ‘Open 

Hearings and Camp Sittings’ organised in Odisha and Telangana, respectively. 

The Camp Sittings served as a platform to sensitise senior state government officials on 

the importance of timely submission of reports to the Commission for ensuring 

expeditious relief to victims. They also facilitated interaction with local NGOs, human 

rights defenders and media personnel, said the statement. 

--IANS 

rch/dan 

Disclaimer: This post has been auto-published from an agency feed without any 

modifications to the text and has not been reviewed by an editor 
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Sakshi Post 

Former President Kovind to launch NHRC’s 32nd Foundation Day event on Oct 16 

https://www.sakshipost.com/news/former-president-kovind-launch-nhrc-s-32nd-

foundation-day-event-oct-16-463910 

Oct 14, 2025, 16:10 IST 

New Delhi, Oct 14 (IANS) Former President Ram Nath Kovind will lead discussions on 

human rights, with special focus on prison inmates, while inaugurating the NHRC’s 32nd 

Foundation Day celebration on October 16, an official said on Tuesday. 

Kovind will deliver the inaugural address at the event in the presence of National Human 

Rights Commission Chairperson Justice V. Ramasubramanian and Members Justice (Dr) 

Bidyut Ranjan Sarangi, Vijaya Bharathi Sayani and Priyank Kanoongo. 

The Commission will also be organising a day-long National Conference on the ‘Human 

Rights of Prison Inmates.’ Various issues related to human rights and the well-being of 

prison inmates will be deliberated in different sessions, said the official in a statement. 

NHRC Secretary General Bharat Lal and other senior officers of the Commission will also 

join the Foundation Day celebration, using the opportunity to reflect upon the 

Commission’s journey and renew its commitment to protect and promote human rights. 

A range of stakeholders, including representatives from the relevant Union ministries, 

state governments, diplomats, academicians, researchers, legal luminaries, distinguished 

experts and members of civil society and human rights defenders, will participate in these 

sessions, said the official statement. 

During the 32-year journey since its inception on October 12, 1993, the NHRC has been 

advocating for necessary policy reforms, people-centric governance and implementation 

and regular monitoring on the ground to ensure fairness, transparency and accountability 

in law enforcement, investigations and welfare schemes/ programmes. 

In the last 32 years, the Commission has handled 23.79 lakh cases, including 2,981 cases 

of suo motu cognisance. It has recommended monetary relief of more than Rs 263 crore 

in 8,924 cases to the victims of human rights violations. 

The Commission has issued 31 Advisories so far. These inter alia include Child Sexual 

Abuse Material (CSAM), Rights of the Widows, people involved in begging, the Right to 

Food, Right to Health and Mental Health, Rights of the Informal Workers, Upholding the 

Dignity of the Dead, Rights of Truck Drivers, Environmental Pollution and Degradation, 

Advisory for ensuring the welfare of Transgender Persons, Advisory to mitigate Deliberate 

Self Harm and suicide attempts by prisoners and Advisory to Prevent, Minimise and 

Mitigate Ocular Trauma. 
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The statement said that the NHRC promotes police accountability, prison reforms and 

protection of the rights of the accused and victims through research, policy advocacy and 

public awareness. 

It continues to collaborate with central and state governments, parastatal organisations, 

academic institutions, NGOs and human rights defenders to protect and promote human 

rights of all segments of society, particularly the most vulnerable. 

Some of the other important interventions in the past three decades by the Commission 

include recommending amendments to 97 laws that discriminate against persons with 

Hansen's disease. 

Between October 1, 2024, to September 30, 2025, the Commission handled 73,849 

complaints and 108 suo motu registered cases. 

The Commission conducted 63 spot enquiries; disposed of 38,063 cases and 

recommended more than Rs 9 crore as monetary relief in 210 cases to the victims of 

human rights violations, said the statement. 

These include cases disposed of and relief recommended on the spot in its two ‘Open 

Hearings and Camp Sittings’ organised in Odisha and Telangana, respectively. 

The Camp Sittings served as a platform to sensitise senior state government officials on 

the importance of timely submission of reports to the Commission for ensuring 

expeditious relief to victims. They also facilitated interaction with local NGOs, human 

rights defenders and media personnel, said the statement. 

Disclaimer: This story has not been edited by the Sakshi Post team and is auto-generated 

from syndicated feed. 

 

SAKSHI POST, Online, 15.10.2025
Page No. 0, Size:(0)cms X (0)cms.



Devdiscourse 

NHRC Marks 32 Years: A Legacy of Advocacy and Reform 

The National Human Rights Commission (NHRC) has handled over 23 lakh cases, 

promoting policy reforms and transparency since 1993. Celebrating its 32nd anniversary, 

the NHRC will host events with Former President Kovind as chief guest, emphasizing 

human rights and policy discussions on various social issues. 

https://www.devdiscourse.com/article/law-order/3662930-nhrc-marks-32-years-a-

legacy-of-advocacy-and-reform 

Devdiscourse News Desk | New Delhi | Updated: 14-10-2025 15:29 IST | Created: 14-10-

2025 15:29 IST 

The National Human Rights Commission (NHRC) disclosed it has managed more than 

23 lakh cases, including 2,981 via suo motu cognizance, over its 32-year tenure. This 

announcement was made as the Commission prepares to commemorate its 32nd 

anniversary. 

Former President Ram Nath Kovind will grace the event as the chief guest alongside 

NHRC Chairperson Justice V Ramasubramanian and other notable officials. Scheduled 

to take place at Vigyan Bhawan, the function aims to reflect on the Commission's journey 

and its unwavering commitment to human rights protection and advocacy for policy 

reforms. 

The celebration will feature a national conference dedicated to the 'Human Rights of 

Prison Inmates', gathering a diverse array of stakeholders to discuss crucial issues and 

the Commission's notable interventions, such as the issuance of 31 advisories and 

recommendations for amending discriminatory laws. 

(With inputs from agencies.) 

 

 

DEVDISCOURSE, Online, 15.10.2025
Page No. 0, Size:(0)cms X (0)cms.

https://www.devdiscourse.com/article/law-order/3662930-nhrc-marks-32-years-a-legacy-of-advocacy-and-reform
https://www.devdiscourse.com/article/law-order/3662930-nhrc-marks-32-years-a-legacy-of-advocacy-and-reform


Janta se Rishta 

NHRC के 32वें स्थापना दिवस पर पूवव राष्ट्र पदि राम नाथ कोदविंि हो िंगे मुख्य अदिदथ 

https://jantaserishta.com/delhi-ncr/former-president-ram-nath-kovind-will-be-the-chief-

guest-on-the-32nd-foundation-day-of-nhrc-4322177 

14 अकू्तबर 2025 

नई दिल्ली : पूर्व राष्ट्र पदि राम नाथ कोदर्िंि 16 अकू्टबर को राष्ट्र ीय मानर्ादिकार आयोग (एनएचआरसी) के 

32र्ें स्थापना दिर्स पर मुख्य अदिदथ के रूप में शादमल होिंगे और उि्घाटन भाषण िेंगे। इस कायवक्रम में 

एनएचआरसी के अध्यक्ष न्यायमूदिव र्ी. रामसुब्रमण्यम, सिस्य न्यायमूदिव दर्ि्युि रिंजन सारिंगी, दर्जया भारिी 

सयानी और दियािंक कानूनगो, महासदचर् भरि लाल और अन्य र्ररष्ठ अदिकारी भाग लेंगे। 

स्थापना दिर्स समारोह आयोग की 32 र्षव की यात्रा पर दर्चार करने िथा िेश भर में मानर्ादिकारोिं की 

रक्षा और सिंर्िवन के दलए अपनी िदिबद्धिा को नर्ीनीकृि करने का अर्सर ििान करिा है। उि्घाटन 

समारोह के बाि, आयोग "जेल कैदियोिं के मानर्ादिकार" पर एक दिर्सीय राष्ट्र ीय समे्मलन का आयोजन 

करेगा, दजसमें कैदियोिं के कल्याण, सम्मान और अदिकारोिं से सिंबिंदिि मुद्ोिं पर दर्चार-दर्मशव दकया जाएगा। 

समे्मलन में केन्द्र और राज्य सरकारोिं के िदिदनदि, राजनदयक, दशक्षादर्ि, कानूनी दर्शेषज्ञ, शोिकिाव, 

नागररक समाज के सिस्य और मानर्ादिकार रक्षक भाग लेंगे। 12 अकू्टबर, 1993 को स्थादपि, राष्ट्र ीय 

मानर्ादिकार आयोग (एनएचआरसी) शासन में दनष्पक्षिा, जर्ाबिेही और पारिदशविा को बढार्ा िेने में 

महत्वपूणव भूदमका दनभा रहा है। अपने 32 र्षों के कायवकाल में, आयोग ने 23.79 लाख से अदिक मामलोिं 

को सिंभाला है, दजनमें 2,981 स्विः  सिंज्ञान मामले शादमल हैं, और मानर्ादिकार उल्लिंघन के पीद़ििोिं को 

263 करो़ि रुपये से अदिक की आदथवक सहायिा की दसफाररश की है। जारी िेस र्क्तव्य के अनुसार, 

अकेले अकू्टबर 2024 और दसििंबर 2025 के बीच, आयोग ने 73,849 दशकायिें और 108 स्विेरणा मामले 

िजव दकए, 63 मौके पर जािंच की, 38,063 मामलोिं का दनपटारा दकया और पीद़ििोिं को 9 करो़ि रुपये से 

अदिक की राहि िेने की दसफाररश की। 

ओदिशा और िेलिंगाना में इसकी खुली सुनर्ाई और दशदर्र बैठकोिं ने राज्य के अदिकाररयोिं को सिंरे्िनशील 

बनाने और गैर सरकारी सिंगठनोिं, मीदिया और मानर्ादिकार रक्षकोिं के साथ जु़िकर पीद़ििोिं को समय पर 

राहि सुदनदिि करने में महत्वपूणव भूदमका दनभाई। 

दपछले कुछ र्षों में, एनएचआरसी ने दर्दभन्न मानर्ादिकार मुद्ोिं पर 31 परामशव जारी दकए हैं, दजनमें बाल 

यौन शोषण सामग्री (सीएसएएम), दर्िर्ाओिं के अदिकार, स्वास्थ्य का अदिकार, टरक िर ाइर्रोिं के अदिकार, 

मानदसक स्वास्थ्य, टर ािंसजेंिर कल्याण और जेलोिं में आत्म-क्षदि की रोकथाम शादमल हैं। 

इसने हैन्सन रोग से पीद़िि व्यक्तक्तयोिं को िभादर्ि करने र्ाले 97 भेिभार्पूणव कानूनोिं में सिंशोिन की भी 

दसफाररश की है। अपने दर्शेष िदिरे्िकोिं और दर्शेष दनरीक्षकोिं के माध्यम से, आयोग दनयदमि रूप से 

जेलोिं, आश्रय गृहोिं और दनगरानी कें द्ोिं में मानर्ादिकारोिं की क्तस्थदि का आकलन करिा है, दजससे पारिदशविा 

और व्यर्स्थागि सुिार सुदनदिि होिे हैं। 
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राष्ट्र ीय मानर्ादिकार आयोग भारि में मानर्ादिकार ििंत्र को मज़बूि करने के दलए राष्ट्र ीय और राज्य सिंस्थाओिं 

के साथ दमलकर काम करिा रहा है। दपछले एक साल में इसने रृ्द्धजनोिं के अदिकार, दिदजटल युग में मानर् 

िस्करी से दनपटने, मानदसक स्वास्थ्य और टर ािंसजेंिर व्यक्तक्तयोिं के अदिकार जैसे महत्वपूणव मुद्ोिं पर कई 

राष्ट्र ीय समे्मलन आयोदजि दकए हैं। 

आयोग ने जलर्ायु पररर्िवन और मानर्ादिकार , कानून से सिंघषवरि बच्ोिं और आशा कायवकिावओिं को 

सशक्त बनाने जैसे दर्दभन्न मानर्ादिकार दर्षयोिं पर दर्शेषज्ञोिं, गैर सरकारी सिंगठनोिं और सरकारी 

अदिकाररयोिं के 12 कोर समूहोिं का भी गठन दकया है। 

इसने शैक्षदणक सिंस्थानोिं में रैदगिंग, दिदजटल गोपनीयिा, दगग र्कव सव के अदिकारोिं और हादशए के समुिायोिं 

के बच्ोिं के अदिकारोिं जैसे मुद्ोिं पर ओपन हाउस चचावएँ आयोदजि की हैं। अपने शोि और िदशक्षण पहलोिं 

में, NHRC ने बिंिुआ मज़िूरी, अनुसूदचि जादि/अनुसूदचि जनजादि समुिायोिं के अदिकारोिं, पिंचायिी राज 

सिंस्थाओिं, आदिर्ासी के्षत्रोिं के आश्रम दर्द्यालयोिं और घरेलू कामगारोिं के अदिकारोिं पर 10 शोि अध्ययनोिं को 

मिंजू़री िी है। यह अक्तखल भारिीय सेर्ा अकािदमयोिं के साथ दमलकर युर्ा अदिकाररयोिं के दलए िदशक्षण 

मॉडू्यल दर्कदसि करने पर भी काम कर रहा है िादक आिारभूि स्तर पर मानर्ादिकारोिं के िदि 

सिंरे्िनशीलिा का दनमावण दकया जा सके। दपछले एक साल में, आयोग ने 33 सहयोगी कायवशालाएँ, चार मूट 

कोटव िदियोदगिाएँ और छह ऑनलाइन अल्पकादलक इिंटनवदशप (OSTI) आयोदजि की िं, दजससे सैक़िोिं छात्रोिं 

को मानर्ादिकार िूि बनने में मिि दमली। 

एदशया िशािंि मिंच, राष्ट्र ीय मानर्ादिकार सिंस्थाओिं के रै्दिक गठबिंिन (GANHRI) और सिंयुक्त राष्ट्र  

मानर्ादिकार पररषि जैसे रै्दिक मिंचोिं में भागीिारी के माध्यम से NHRC की अिंिरावष्ट्र ीय भागीिारी भी 

मज़बूि हुई है। ITEC पहल के िहि दर्िेश मिंत्रालय के सहयोग से, इसने 23 िेशोिं के 78 र्ररष्ठ अदिकाररयोिं 

के दलए चार क्षमिा-दनमावण कायवक्रम आयोदजि दकए, दजससे राष्ट्र ीय मानर्ादिकार सिंस्थाओिं के बीच िदक्षण-

िदक्षण सहयोग और अनुभर् साझा करने को बढार्ा दमला। आयोग मानर्ादिकार फोटोग्राफी और लघु दफल्म 

िदियोदगिाओिं के माध्यम से जनभागीिारी को भी बढार्ा िेिा है , दजनमें दपछले र्षव ररकॉिव 303 िदर्दष्ट्याँ 

िाप्त हुईिं। यह मानर् अदिकार: नई दिशाएँ और टर ािंसजेंिर व्यक्तक्त: स्थानोिं का पुनरुद्धार, आर्ाज़ोिं का पुनः  

िार्ा जैसी गहन शोि-आिाररि ररपोटें और पदत्रकाएँ िकादशि करिा रहिा है। 

अपनी पहँुच को और मज़बूि करिे हुए, NHRC ने अपने HRCNet पोटवल को राज्य िादिकरणोिं और 

मानर्ादिकार आयोगोिं से जो़िा है, दजससे नागररक ऑनलाइन दशकायि िजव कर सकिे हैं और अपनी क्तस्थदि 

पर नज़र रख सकिे हैं। 32 र्षों की अटूट सेर्ा के साथ, आयोग िते्यक व्यक्तक्त, दर्शेषकर सबसे कमज़ोर 

र्गव के सम्मान, समानिा और अदिकारोिं को बनाए रखने के दलए पूरी िरह िदिबद्ध है। स्थापना दिर्स 

समारोह न केर्ल इसकी यात्रा में एक मील का पत्थर है, बक्ति सभी के मानर्ादिकारोिं को बढार्ा िेने और 

उनकी रक्षा करने के इसके स्थायी दमशन की पुदष्ट् भी करिा है । 
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Samridh Jharkhand 

एनएचआरसी की 32वी ीं वर्षग ींठ: र मन थ कोववींद हो ींगे मुख्य अविवथ के रूप में श वमल  

एनएचआरसी के अध्यक्ष न्यायमूर्ति वी. रामसुब्रमण्यम देंगे उद्घाटन भाषण  

https://samridhjharkhand.com/news/national/ramnath-kovind-will-attend-the-32nd-

anniversary-of-nhrc-as/article-16661 

By: Mohit Sinha | On 14 Oct 2025 

नई र्दल्ली में 16 अकू्टबर को राष्ट्र ीय मानवार्िकार आयोग (एनएचआरसी) का स्थापना र्दवस समारोह 

मनाया जाएगा, र्जसमें पूवि राष्ट्र पर्त रामनाथ कोर्विंद मुख्य अर्तर्थ होिंगे। समारोह में एनएचआरसी अध्यक्ष 

न्यायमूर्ति वी. रामसुब्रमण्यम और अन्य वररष्ठ अर्िकारी शार्मल होिंगे। इसके बाद जेल कैर्दयोिं के 

मानवार्िकार पर एक र्दवसीय राष्ट्र ीय समे्मलन आयोर्जत र्कया जाएगा। एनएचआरसी ने 32 वषों में 23 

लाख से अर्िक मामलोिं का र्नपटारा र्कया और पीऱ्ितोिं को 263 करो़ि रुपये की राहत की अनुशिंसा की। 

नई र्दल्ली: राष्ट्र ीय मानवार्िकार आयोग (एनएचआरसी) के स्थापना र्दवस समारोह में पूवि राष्ट्र पर्त रामनाथ 

कोर्विंद मुख्य अर्तर्थ होिंगे। यह कायिक्रम यहािं के र्वज्ञान भवन में 16 अकू्टबर को मनाया जाएगा। 

एनएचआरसी के मुतार्बक, इस अवसर पर एनएचआरसी के अध्यक्ष न्यायमूर्ति वी. रामसुब्रमण्यम उद्घाटन 

भाषण देंगे। उनके साथ आयोग के सदस्य न्यायमूर्ति र्वद्युत रिंजन सारिंगी, मती र्वजया भारती सयानी, 

र्ियािंक कानूनगो, महासर्चव भरत लाल और अन्य वररष्ठ अर्िकारी भी उपस्स्थत रहेंगे। 

समारोह के बाद जेल के कैर्दयोिं के मानवार्िकार र्वषय पर एक र्दवसीय राष्ट्र ीय समे्मलन का आयोजन 

र्कया जाएगा। इसमें र्वर्भन्न सत्ोिं के माध्यम से जेल कैर्दयोिं के अर्िकारोिं और उनके कल्याण से जु़ेि मुद्ोिं 

पर र्वचार-र्वमशि र्कया जाएगा। इन सत्ोिं में कें द्रीय मिंत्ालयोिं, राज्य सरकारोिं, राजनर्यकोिं, र्शक्षार्वदोिं, 

शोिकतािओिं, कानूनी र्वशेषज्ञोिं, नागररक समाज के सदस्योिं और मानवार्िकार रक्षकोिं सर्हत कई अन्य लोग 

भाग लेंगे। 

राष्ट्र ीय मानवार्िकार आयोग ने अपनी 32 वषों की यात्ा में अब तक 2,981 स्वतः  सिंज्ञान मामलोिं सर्हत 23 

लाख से अर्िक मामलोिं का र्नपटारा र्कया है। आयोग ने मानवार्िकार उल्लिंघन के पीऱ्ितोिं को राहत के 

रूप में कुल 263 करो़ि रुपये की अनुशिंसा की है। 
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VocalTV 

एनएचआरसी के स्थापना दिवस समारोह के मुख्य अदिदथ हो ोंगे रामनाथ कोदवोंि 

https://vocaltv.in/national/former-president-ram-nath-kovind-will-be-the-

chiefphp/cid17599335.htm 

By VocalTV Desk | Oct 14, 2025, 14:46 IST 

नई दिल्ली, 14 अकू्टबर (दि.स.)। राष्ट्र ीय मानवादिकार आयोग (एनएचआरसी) के स्थापना दिवस समारोि 

में पूवव राष्ट्र पदि रामनाथ कोदविंि मुख्य अदिदथ िोिंगे। यि कायवक्रम यिािं के दवज्ञान भवन में 16 अकू्टबर को 

मनाया जाएगा। 

एनएचआरसी के मुिादबक, इस अवसर पर एनएचआरसी के अध्यक्ष न्यायमूदिव वी. रामसुब्रमण्यम उि्घाटन 

भाषण िेंगे। उनके साथ आयोग के सिस्य न्यायमूदिव दवि्युि रिंजन सारिंगी, मिी दवजया भारिी सयानी, 

दियािंक कानूनगो, मिासदचव भरि लाल और अन्य वररष्ठ अदिकारी भी उपस्स्थि रिेंगे। 

समारोि के बाि जेल के कैदियोिं के मानवादिकार दवषय पर एक दिवसीय राष्ट्र ीय समे्मलन का आयोजन 

दकया जाएगा। इसमें दवदभन्न सत्ोिं के माध्यम से जेल कैदियोिं के अदिकारोिं और उनके कल्याण से जुडे मुद्ोिं 

पर दवचार-दवमर्व दकया जाएगा। इन सत्ोिं में कें द्रीय मिंत्ालयोिं, राज्य सरकारोिं, राजनदयकोिं, दर्क्षादविोिं, 

र्ोिकिावओिं, कानूनी दवरे्षज्ञोिं, नागररक समाज के सिस्योिं और मानवादिकार रक्षकोिं सदिि कई अन्य लोग 

भाग लेंगे। 

राष्ट्र ीय मानवादिकार आयोग ने अपनी 32 वषों की यात्ा में अब िक 2,981 स्विः  सिंज्ञान मामलोिं सदिि 23 

लाख से अदिक मामलोिं का दनपटारा दकया िै। आयोग ने मानवादिकार उल्लिंघन के पीदडिोिं को रािि के 

रूप में कुल 263 करोड रुपये की अनुर्िंसा की िै। 

------------- 

दिन्िुस्थान समाचार / िर्ािंि रे्खर 
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Univarta 

मानवाधिकार आयोग के 32वें स्थापना धिवस पर मुख्य अधिधथ हो ोंगे रामनाथ कोधवोंि 

https://www.univarta.com/news/india/story/3610678.html 

भारत Posted at: Oct 14 2025 4:37PM 

नयी दिल्ली, 14 अकू्टबर (वाताा) राष्ट्र ीय मानवादिकार आयोग (एनएचआरसी) के 32वें स्थापना दिवस पर 

िेश के पूवा राष्ट्र पदत रामनाथ कोदविंि मुख्य अदतदथ होिंगे। 

मानवादिकार आयोग के स्थापना दिवस के उपलक्ष्य में 16 अकू्टबर 2025 को दवज्ञान भवन में एक समारोह 

का आयोजन दकया जा रहा है। 

आयोग की ओर से मिंगलवार को जारी दवज्ञप्ति के अनुसार समे्मलन में एनएचआरसी अध्यक्ष, न्यायमूदता वी. 

रामसुब्रमण्यन, सिस्य न्यायमूदता (डॉ.) दवि्युत रिंजन सारिंगी, दवजया भारती सयानी और दियािंक कानूनगो, 

महासदचव भरत लाल और आयोग के अन्य वररष्ठ अदिकारी भी मौजूि रहेंगे। 
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The Hans India 

NHRC takes suo motu cognisance of fire at Jaipur’s Sawai Man Singh Hospital 

https://www.thehansindia.com/news/national/nhrc-takes-suo-motu-cognisance-of-fire-at-

jaipurs-sawai-man-singh-hospital-1014637 

IANS | 14 Oct 2025 7:17 PM IST 

HIGHLIGHTS New Delhi: The National Human Rights Commission (NHRC) has taken 

suo motu cognisance of a media report that eight patients died and three others were...  

New Delhi: The National Human Rights Commission (NHRC) has taken suo motu 

cognisance of a media report that eight patients died and three others were critically 

injured in a fire at the trauma centre ICU of the government-run Sawai Man Singh (SMS) 

Hospital in Rajasthan’s Jaipur. According to the press report, carried on October 6, 18 

patients were admitted to the ICU and semi-ICU wards of the hospital when the fire broke 

out. The blaze and toxic smoke reportedly hampered rescue operations. 

The incident at Jaipur’s largest hospital has raised serious questions about administrative 

preparedness and the state’s health infrastructure. The Rajasthan government has 

directed the formation of a high-level investigation committee. Taking note of the incident, 

the NHRC observed that the contents of the report, if true, raise serious concerns of 

human rights violations of the victims. The apex human rights body has issued notices to 

the Rajasthan Chief Secretary and the Director General of Police, seeking a detailed 

report on the matter within two weeks. The report is expected to include the status of 

compensation, if any, provided to the next of kin of the victims. 

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous 

statutory body, is an embodiment of India's concern for the promotion and protection of 

human rights. Its primary role is to protect and promote human rights, defined as the rights 

relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution 

or embodied in international covenants and enforceable by courts in India. The apex 

human rights body has the power to take suo motu (on its own motion) action based on 

media reports, public knowledge or other sources, without receiving a formal complaint 

of human rights violations. 
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Hindu 

NHRC issues notices to Rajasthan government, DGP over deaths due to fire in 

Jaipur’s government-run hospital’s ICU 

The commission has observed that the content of the media report, if true, raises a serious 

issue of human rights violation of the victims 

https://www.thehindu.com/news/national/rajasthan/nhrc-issues-notices-to-rajasthan-

government-dgp-over-deaths-due-to-fire-in-jaipurs-government-run-hospitals-

icu/article70163002.ece 

Published - October 14, 2025 07:06 pm IST - New Delhi 

PTI 

The National Human Rights Commission (NHRC) on Tuesday (October 14, 2025) said it 

has issued notices to the Rajasthan government and the State’s police chief in connection 

with the death of several patients in a fire at the trauma centre ICU of a government-run 

hospital in Jaipur. 

Reportedly, the tragic incident at Jaipur’s largest hospital has raised “grim questions 

about the preparedness of the administration” and the health system, the NHRC said. 

In a statement, the rights panel said it has “taken suo motu cognisance of a media report 

that eight patients died and three others were critically injured in a fire at the trauma centre 

ICU of the government-run Sawai Man Singh (SMS) Hospital in Jaipur, Rajasthan on 

October 6”. 

A massive fire blazed through the neuro-ICU of the hospital in the dead of the night, 

officials said on Monday (October 13). “The State government has directed the formation 

of a high-level investigation committee,” the NHRC said. 

The commission has observed that the content of the media report, if true, raises a serious 

issue of human rights violation of the victims. 

Therefore, it has issued notices to the chief secretary and the director general of police 

of the government of Rajasthan, seeking a detailed report in two weeks. The report is 

expected to include the status of the compensation, if any, provided to the next of kin of 

the victims, the statement said. 

According to the media report, carried on October 6, 18 patients were admitted in the ICU 

and semi-ICU wards of the hospital when the fire broke out. The fire and toxic smoke 

reportedly hampered the rescue operations, it said. 

In a separate statement, the NHRC said it has taken suo motu cognisance of a media 

report that seven workers died and four others were critically injured in an explosion at a 

firecracker manufacturing unit at Komaripalem village in the Ambedkar Konaseema 

district, Andhra Pradesh, on October 8. 
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Reportedly, the owner of the manufacturing unit also died in the incident, it said. 

The commission has observed that the content of the media report, if true, raises a serious 

issue of human rights violation of the victims. 

“Therefore, it has issued notices to the chief secretary and the director general of police, 

Andhra Pradesh calling for a detailed report on the matter within two weeks. The report 

is expected to include the status of the compensation, if any, provided to the next of kin 

of the victims,” it said. 

According to the media report, carried on October 8, 12 workers were inside the unit at 

the time of the explosion. Reportedly, police suspect an “error” in the mixture of explosive 

material. The injured are undergoing treatment at different hospitals, the rights panel said. 
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Devdiscourse 

Rajasthan Hospital Fire Tragedy Sparks Human Rights Concerns 

The NHRC has issued notices to the Rajasthan government and police over a fire that 

killed patients at Jaipur's SMS Hospital. The tragic event raises human rights issues, 

prompting a high-level investigation. In another incident, an explosion at a fireworks unit 

in Andhra Pradesh also resulted in fatalities. 

https://www.devdiscourse.com/article/law-order/3663168-rajasthan-hospital-fire-

tragedy-sparks-human-rights-concerns 

Devdiscourse News Desk | New Delhi | Updated: 14-10-2025 17:31 IST | Created: 14-10-

2025 17:31 IST 

The National Human Rights Commission (NHRC) has stepped in, issuing notices to both 

the Rajasthan government and the state's police chief, following a catastrophic fire in 

Jaipur's government-run Sawai Man Singh (SMS) Hospital. The blaze, which erupted in 

the trauma centre ICU, claimed several lives and critically injured others, prompting 

urgent calls for accountability and raising serious questions about the adequacy of 

hospital safety measures. 

Revealed through various media reports, the fire tragedy that unfolded on October 6 has 

drawn scrutiny over human rights violations, leading the NHRC to demand a 

comprehensive report. This investigation, expected within two weeks, aims to uncover 

potential lapses in safety protocols and determine if compensation was provided to the 

victims' families. 

Adding to the string of tragic incidents, a separate case in Andhra Pradesh saw the NHRC 

responding to a deadly explosion at a firecracker manufacturing unit. The commission, 

again taking suo motu cognisance, seeks a detailed explanation from state officials to 

address human rights concerns, with the incident leaving both casualties and injuries in 

its wake. 

(With inputs from agencies.) 
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Live Law 

NHRC Takes Suo Motu Cognizance Of Jaipur Hospital Fire, Seeks Report From 

Rajasthan Govt Within 2 Weeks 

https://www.livelaw.in/news-updates/nhrc-suo-motu-cognizance-jaipur-sms-hospital-fire-

306936 

Nupur Agrawal 14 Oct 2025 9:07 PM (1 mins read ) 

National Human Rights Commission (“NHRC”) took suo motu cognizance of the fire 

incident at the trauma centre ICU at the Sawai Man Singh Hospital in Jaipur, Rajasthan, 

run by the Government. The incident that took place in the intervening night between 

October 5 and October 6, 2025, resulted in the death of eight patients and critically injured 

other three. 

NHRC has issued notices to the Chief Secretary of Rajasthan as well as the DGP, seeking 

submission of a detailed report on the matter within a period of 2 weeks. The report shall 

also include the status of compensation awarded to the relatives of the victims. 
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Hindustan 

आईसीयू में आग से मौत मामले में राजस्थान सरकार को नोटिस 

संके्षप: जयपुर के सरकारी अस्पताल के आईसीयू में आग लगने से कई मरीज  ंकी मौत ह  गई। राष्ट्र ीय 

मानवाधिकार आय ग (एनएचआरसी) ने राजस्थान सरकार और पुधलस प्रमुख क  न धिस जारी धकया है। इस 

घिना ने प्रशासन और स्वास्थ्य... 

https://www.livehindustan.com/ncr/new-delhi/story-nhrc-issues-notice-to-rajasthan-

government-over-icu-fire-incident-in-jaipur-hospital-201760446426906.html 

Tue, 14 Oct 2025 06:23 PM Newswrap धहन्दुस्तान, नई धदल्ली 

नई धदल्ली, एजेंसी। जयपुर के सरकारी अस्पताल के आईसीयू में आग से कई मरीज  ंकी मौत के मामले में 

राष्ट्र ीय मानवाधिकार आय ग (एनएचआरसी) ने मंगलवार क  राजस्थान सरकार और पुधलस प्रमुख क  न धिस 

जारी धकया। आय ग ने मीधिया ररप िट का स्वतः  संज्ञान लेते हुए यह न धिस जारी धकया है। 

एनएचआरसी ने कहा धक जयपुर के सबसे बडे अस्पताल में हुई इस दुखद घिना ने प्रशासन और स्वास्थ्य 

व्यवस्था की तैयाररय  ंपर गंभीर सवाल खडे कर धदए हैं। बता दें  धक छह अकू्तबर क  जयपुर स्स्थत सवाई 

मान धसंह अस्पताल के िर ॉमा सेंिर के आईसीयू में आग लगने से आठ मरीज  ंकी मौत ह  गई थी और तीन 

मरीज गंभीर रूप से घायल ह  गए थे। 
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Dainik Bhaskar 

राष्ट्र ीय मानवाधिकार आयोग ने धिया प्रसंज्ञान, सीएस व डीजीपी को नोधिस 

https://www.bhaskar.com/local/rajasthan/jaipur/news/national-human-rights-

commission-takes-cognizance-notice-to-cs-and-dgp-136174857.html 

जयपुर3 घंटे पहले 

एसएमएस अस्पताल में आग का मामला 

लीगल ररपोटटर | जयपुर. राष्ट्र ीय मानवाधिकार आयोग ने शहर के सवाई मानधसंह अस्पताल के टर ोमा आईसीयू 

में लगी आग के मामले में स्व पे्ररणा से प्रसंज्ञान धलया है। साथ ही मामले में राज्य के मुख्य सधिव और डीजीपी 

को नोधटस जारी कर जवाब देने के धलए कहा है। आयोग ने यह आदेश इस संबंि में प्रकाधशत मीधडया ररपोटट 

पर प्रसंज्ञान लेते हुए धदए। मीधडया ररपोटट में बताया गया था धक 6 अकू्टबर को अस्पताल के टर ोमा आईसीयू 

में आग लगी थी। इस दौरान 8 मरीजो ंकी मौत होने के साथ ही कई मरीज़ घायल भी हुए थे। आग लगने के 

बाद अस्पताल का स्टाफ मौके से भाग गया था और मरीज के साथ आए लोगो ंको ही बड़ी मुश्किल से बाहर 

धनकाला गया था। इस दौरान गंभीर हालत में कई मरीजो ंको सड़क पर ही रख धदया था। राष्ट्र ीय मानवाधिकार 

आयोग ने इस हादसे को गंभीर मानते हुए संबंधित पक्षकारो ंसे जवाब मांगा है। 
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Times of India 

NHRC seeks report on Komaripalem blast that killed 7 workers 

https://timesofindia.indiatimes.com/city/vijayawada/nhrc-seeks-report-on-komaripalem-

blast-that-killed-7-workers/articleshow/124557995.cms 

TNN | Oct 14, 2025, 10.51 PM IST 

Visakhapatnam: The National Human Rights Commission (NHRC) on Tuesday took suo 

motu cognizance of the incident in which seven workers died and four others were 

critically injured in an explosion at a firecracker manufacturing unit at Komaripalem village 

in Dr BR Ambedkar Konaseema district of AP on Oct 8. Reportedly, the owner of the 

manufacturing unit has also died in the incident. The Commission has observed that the 

contents of the media report, if true, raise a serious issue of human rights violation of the 

victims. Therefore, it has issued notices to the chief secretary and director general of 

police (DGP), Andhra Pradesh calling for a detailed report on the matter within two weeks. 

The report is expected to include the status of the compensation, if any, provided to the 

next of the kin of the victims. 

Twelve workers were inside the unit at the time of the explosion. Reportedly, police 

suspect an error in the mixture of explosive material. The injured are undergoing 

treatment at different hospitals. 
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AP7AM 

NHRC seeks report on firecracker factory blast in Andhra Pradesh’s Konaseema 

https://www.ap7am.com/en/111625/nhrc-seeks-report-on-firecracker-factory-blast-in-

andhra-pradeshs-konaseema 

14-10-2025 Tue 20:16 | Local | IANS 

New Delhi, Oct 14 : The National Human Rights Commission (NHRC) has taken suo motu 

cognisance of a media report that seven workers died and four others were critically 

injured in an explosion at a firecracker manufacturing unit in Komaripalem village of 

Andhra Pradesh’s Ambedkar Konaseema district. 

The owner of the unit also died in the incident. 

According to the report, carried on October 8, 12 workers were inside the unit at the time 

of the blast. Police suspect that an error in the mixture of explosive material may have 

triggered the explosion. The injured are undergoing treatment at different hospitals. 

 

Taking note of the incident, the NHRC observed that the contents of the report, if true, 

raise serious concerns of human rights violations of the victims. 

The apex human rights body has issued notices to the Andhra Pradesh Chief Secretary 

and the Director General of Police, seeking a detailed report on the matter within two 

weeks. The report is expected to include the status of compensation, if any, provided to 

the next of kin of the victims. 

Authorities suspect that the accident may have occurred due to non-compliance with 

safety standards in the unit. The police have registered a case and started an 

investigation into the incident. 

Meanwhile, Chief Minister N. Chandrababu Naidu expressed shock over the tragedy. He 

stated that the loss of several lives in this tragic accident has caused immense grief. “I 

spoke with officials about the causes of the accident, the current situation, relief 

measures, and medical assistance. I have instructed senior officials to visit the incident 

site personally and participate in relief efforts,” the Chief Minister posted on X. 

 

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous 

statutory body, is an embodiment of India's concern for the promotion and protection of 

human rights. Its primary role is to protect and promote human rights, defined as the rights 

relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution 

or embodied in international covenants and enforceable by courts in India. 

 

The apex human rights body has the power to take suo motu (on its own motion) action 

based on media reports, public knowledge or other sources, without receiving a formal 

complaint of human rights violations. 

AP7AM, Online, 15.10.2025
Page No. 0, Size:(0)cms X (0)cms.

https://www.ap7am.com/en/111625/nhrc-seeks-report-on-firecracker-factory-blast-in-andhra-pradeshs-konaseema
https://www.ap7am.com/en/111625/nhrc-seeks-report-on-firecracker-factory-blast-in-andhra-pradeshs-konaseema


Lokmat Times 

NHRC seeks report on firecracker factory blast in Andhra Pradesh’s Konaseema 

https://www.lokmattimes.com/national/nhrc-seeks-report-on-firecracker-factory-blast-in-

andhra-pradeshs-konaseema/ 

By IANS | Updated: October 14, 2025 18:50 IST 

New Delhi, Oct 14 The National Human Rights Commission (NHRC) has taken suo motu 

cognisance of a media ... 

New Delhi, Oct 14 The National Human Rights Commission (NHRC) has taken suo motu 

cognisance of a media report that seven workers died and four others were critically 

injured in an explosion at a firecracker manufacturing unit in Komaripalem village of 

Andhra Pradesh’s Ambedkar Konaseema district. 

The owner of the unit also died in the incident. 

According to the report, carried on October 8, 12 workers were inside the unit at the time 

of the blast. Police suspect that an error in the mixture of explosive material may have 

triggered the explosion. The injured are undergoing treatment at different hospitals. 

Taking note of the incident, the NHRC observed that the contents of the report, if true, 

raise serious concerns of human rights violations of the victims. 

The apex human rights body has issued notices to the Andhra Pradesh Chief Secretary 

and the Director General of Police, seeking a detailed report on the matter within two 

weeks. The report is expected to include the status of compensation, if any, provided to 

the next of kin of the victims. 

Authorities suspect that the accident may have occurred due to non-compliance with 

safety standards in the unit. The police have registered a case and started an 

investigation into the incident. 

Meanwhile, Chief Minister N. Chandrababu Naidu expressed shock over the tragedy. He 

stated that the loss of several lives in this tragic accident has caused immense grief. “I 

spoke with officials about the causes of the accident, the current situation, relief 

measures, and medical assistance. I have instructed senior officials to visit the incident 

site personally and participate in relief efforts,” the Chief Minister posted on X. 

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous 

statutory body, is an embodiment of India's concern for the promotion and protection of 

human rights. Its primary role is to protect and promote human rights, defined as the rights 

relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution 

or embodied in international covenants and enforceable by courts in India. 
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The apex human rights body has the power to take suo motu (on its own motion) action 

based on media reports, public knowledge or other sources, without receiving a formal 

complaint of human rights violations. 

Disclaimer: This post has been auto-published from an agency feed without any 

modifications to the text and has not been reviewed by an editor 
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Indian News 

NHRC seeks report on firecracker factory blast in Andhra Pradesh’s Konaseema 

https://indianews.com.au/nhrc-seeks-report-on-firecracker-factory-blast-in-andhra-

pradeshs-konaseema/ 

BY India News Newsdesk 

 October 14, 2025 

New Delhi, Oct 14 (IANS) The National Human Rights Commission (NHRC) has taken 

suo motu cognisance of a media report that seven workers died and four others were 

critically injured in an explosion at a firecracker manufacturing unit in Komaripalem village 

of Andhra Pradesh’s Ambedkar Konaseema district. 

The owner of the unit also died in the incident. 

According to the report, carried on October 8, 12 workers were inside the unit at the time 

of the blast. Police suspect that an error in the mixture of explosive material may have 

triggered the explosion. The injured are undergoing treatment at different hospitals. 

Taking note of the incident, the NHRC observed that the contents of the report, if true, 

raise serious concerns of human rights violations of the victims. 

The apex human rights body has issued notices to the Andhra Pradesh Chief Secretary 

and the Director General of Police, seeking a detailed report on the matter within two 

weeks. The report is expected to include the status of compensation, if any, provided to 

the next of kin of the victims. Authorities suspect that the accident may have occurred 

due to non-compliance with safety standards in the unit. The police have registered a 

case and started an investigation into the incident. 

Meanwhile, Chief Minister N. Chandrababu Naidu expressed shock over the tragedy. He 

stated that the loss of several lives in this tragic accident has caused immense grief. “I 

spoke with officials about the causes of the accident, the current situation, relief 

measures, and medical assistance. I have instructed senior officials to visit the incident 

site personally and participate in relief efforts,” the Chief Minister posted on X. 

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous 

statutory body, is an embodiment of India’s concern for the promotion and protection of 

human rights. Its primary role is to protect and promote human rights, defined as the rights 

relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution 

or embodied in international covenants and enforceable by courts in India. The apex 

human rights body has the power to take suo motu (on its own motion) action based on 

media reports, public knowledge or other sources, without receiving a formal complaint 

of human rights violations. 

–IANS 

pds/uk 
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Janta Se Rishta 

NHRC ने कोनासीमा पटाखा फैक्ट्र ी विस्फोट की रिपोटट माांगी 

https://jantaserishta.com/local/andhra-pradesh/nhrc-seeks-report-on-konaseema-

firecracker-factory-blast-4322567 

Dolly 14 Oct 2025 6:58 PM 

New Delhi नई दिल्ली: राष्ट्र ीय मानवादिकार आयोग (एनएचआरसी) ने आंध्र प्रिेश के अंबेडकर 

कोनासीमा दिले के कोमारीपालेम गााँव में एक पटाखा दनमााण इकाई में हुए दवस्फोट में सात श्रदमको ंकी 

मौत और चार अन्य के गंभीर रूप से घायल होने की मीदडया ररपोटा पर स्वतः  संज्ञान दलया है। 

इस घटना में इकाई के मादलक की भी मृतु्य हो गई। 

8 अकू्टबर को प्रकादशत ररपोटा के अनुसार, दवस्फोट के समय इकाई के अंिर 12 श्रदमक मौिूि थे। पुदलस 

को संिेह है दक दवस्फोटक सामग्री के दमश्रण में दकसी तु्रदट के कारण दवस्फोट हुआ होगा। घायलो ंका दवदभन्न 

अस्पतालो ंमें इलाि चल रहा है। घटना का संज्ञान लेते हुए, एनएचआरसी ने कहा दक यदि ररपोटा की सामग्री 

सत्य है, तो यह पीद़ितो ं के मानवादिकारो ं के उलं्लघन की गंभीर दचंताएाँ  उत्पन्न करती है। सवोच्च 

मानवादिकार दनकाय ने आंध्र प्रिेश के मुख्य सदचव और पुदलस महादनिेशक को नोदटस िारी कर िो सप्ताह 

के भीतर मामले पर दवसृ्तत ररपोटा मांगी है। ररपोटा में पीद़ितो ंके पररिनो ंको दिए गए मुआविे (यदि कोई 

हो) की स्थथदत भी शादमल होने की उम्मीि है। अदिकाररयो ंको संिेह है दक यह िुघाटना यूदनट में सुरक्षा 

मानको ंका पालन न करने के कारण हुई होगी। पुदलस ने मामला ििा कर दलया है और घटना की िााँच शुरू 

कर िी है। 

इस बीच, मुख्यमंत्री एन. चंद्रबाबू नायडू ने इस त्रासिी पर गहरा िुः ख व्यक्त दकया है। उन्ोनें कहा दक इस 

िुखि िुघाटना में कई लोगो ंकी िान िाने से गहरा िुः ख हुआ है। मुख्यमंत्री ने X पर पोस्ट दकया, "मैंने 

अदिकाररयो ंसे िुघाटना के कारणो,ं वतामान स्थथदत, राहत उपायो ंऔर दचदकत्सा सहायता के बारे में बात की। 

मैंने वररष्ठ अदिकाररयो ंको व्यस्क्तगत रूप से घटनाथथल का िौरा करने और राहत कायों में भाग लेने का 

दनिेश दिया है।" मानवादिकार संरक्षण अदिदनयम, 1993 के तहत थथादपत, NHRC, एक स्वायत्त वैिादनक 

दनकाय, मानवादिकारो ंके संविान और सुरक्षा के दलए भारत की दचंता का प्रतीक है। इसकी प्राथदमक भूदमका 

मानवादिकारो ंकी रक्षा और संविान करना है, दिन्ें संदविान द्वारा गारंटीकृत या अंतरााष्ट्र ीय संदियो ंमें दनदहत 

और भारत में न्यायालयो ंद्वारा लागू दकए िाने वाले व्यस्क्तयो ंके िीवन, स्वतंत्रता, समानता और सम्मान से 

संबंदित अदिकारो ं के रूप में पररभादित दकया गया है। शीिा मानवादिकार दनकाय को मानवादिकार 

उलं्लघन की औपचाररक दशकायत प्राप्त दकए दबना, मीदडया ररपोटों, सावािदनक िानकारी या अन्य स्रोतो ं

के आिार पर स्वपे्ररणा से कारावाई करने का अदिकार है। 
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News Arena India 

YSRCP MP writes to NHRC, seeks probe into tribal student’s deaths 

She states in her letter to NHRC that 170 young tribal girls have fallen ill and many more 

have lost their lives. Some sources mention 11 deaths over the preceding five months. 

https://newsarenaindia.com/states/ysrcp-mp-writes-to-nhrc-seeks-probe-into-tribal-

student-s-deaths/59312 

News Arena Network - Amaravati - UPDATED: October 14, 2025, 04:39 PM - 2 min read 

MP Gumma Thanuja Rani alleged that the state government is neglecting the health and 

welfare of tribal children. The crisis stems from a jaundice (Hepatitis-A) outbreak at the 

Kurupam Tribal Welfare Girl’s School and other tribal hostels. 

Member of Parliament representing Araku constituency, Gumma Thanuja Rani (YSRCP), 

has written to the National Human Rights Commission (NHRC) over the deaths of tribal 

students from drinking contaminated water. The MP even called for a high-level inquiry 

into the deaths of the students in the residential school of the Parvatipuram Manyam 

district of Andhra Pradesh. 

Rani alleged that the state government is neglecting the health and welfare of tribal 

children. The crisis stems from a jaundice (Hepatitis-A) outbreak at the Kurupam Tribal 

Welfare Girl’s School and other tribal hostels. 

She states in her letter to NHRC that 170 young tribal girls have fallen ill and many more 

have lost their lives. Some sources mention 11 deaths over the preceding five months. 

The YSRCP delegation, led by Thanuja Rani, claimed that the outbreak was caused by 

contaminated drinking water, alleging that water was sometimes mixed with human waste 

and that RO (Reverse Osmosis) plants established by the previous government have not 

been maintained. 

The MP and her party have accused the ruling TDP-NDA alliance government of gross 

negligence and a failure to ensure hygiene and timely medical attention. Former Deputy 

Chief Minister Pushpasrivani went so far as to term the deaths "State-sponsored 

murders". 

On Sunday, a delegation of YSRCP leaders met the Chairperson of the NHRC, V 

Ramasubramanian, in New Delhi. They urged the NHRC to constitute a Special 

Investigation Team (SIT) to probe the incident and ensure accountability for what they 

called a "humanitarian tragedy". 

The delegation also sought an ex-gratia payment for the victims' families and immediate 

medical screening of all students in Gurukul and Ekalavya schools. 
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Devdisourse 

Corruption Unveiled in Azamgarh Jail: Superintendent Suspended 

The Superintendent of Azamgarh District Jail, Aditya Kumar, has been suspended for 

financial irregularities following the arrest of four individuals, including a dowry-death 

convict, for defrauding the government. The accused reportedly forged Kumar's 

signature, withdrawing funds illegally from the jail's bank account. 

https://www.devdiscourse.com/article/law-order/3662935-corruption-unveiled-in-

azamgarh-jail-superintendent-suspended?amp 

Devdiscourse News Desk| Lucknow | India 

Updated: 14-10-2025 15:33 IST | Created: 14-10-2025 15:33 IST 

The Prison Administration and Reform Services department has suspended Aditya 

Kumar, Superintendent of Azamgarh District Jail, due to alleged financial misconduct. 

This follows after four persons were charged with defrauding the government through 

signature forgery, according to official statements released on Tuesday. 

In a decision made on Monday night, authorities cited Kumar's inability to perform his 

official duties adequately as the main reason for his suspension. Investigations revealed 

illicit withdrawals from the jail's Canara Bank account, held between January 2024 and 

October 2025, believed to involve Kumar. 

Officials also charged Ramjeet Yadav, out on bail for a different crime, for spearheading 

the fraud with three accomplices by exploiting his knowledge of jail procedures. The 

charade unraveled after a suspicious bank withdrawal prompted a comprehensive 

investigation, uncovering substantial fund mismanagement within the jail's finances. 

(With inputs from agencies.) 
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